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FLAT. 2061().— =M FAT ALH &, Jewrend gl FwE §5rag it afeg=ar deqr
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srferfaare, 1978 (1978 =1 33) (Sr& TaH o T9=ATq I ATATHIH Fgl AT 8) T ATEHAT § ST 7147 2
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A S, Ih AT 6T g7 32 T ITART (1) F G (@) G TS ATRAT HT TART Fd gU,
Feal T EHRIT A= & T2 |l & w49 (2) § ey afemare § 3w awoft & w69 (3) f gfafs &
fafafde =T aF demas FdT §, 9aiqQ-

qrefy
.. Frferg=mT 9T S arhe GEIEE
(1) ) 3)
1. Sferg=mT " F1.A. 2731(H), ARE 20 FFGEE, | S ATUgEAT H,
2014 AT T &1 & €9 9 """

AT, ATHRT A" €1 T ST

2. ATEg=AT TEAT FAT. 3915(37), ATEIE 29 T, | 3 ATAH=AT |,

2023 Tt fArdY" oreat o TTH 9T “HOE FET

TEISIE Hel T9M" 9158 T SAT0|

[T, . F-14011/13/2023 THTETH-1]]
ST, e wr srfeer (T2)

MINISTRY OF HOUSING AND URBAN AFFAIRS
(MRTS-II)
NOTIFICATION
New Delhi, the 8th May, 2025

S.0. 2061(E).—Whereas the Central Government in the erstwhile Ministry of Urban Development by a
notification vide number S.0. 2731(E), dated the 20" October, 2014, published in the Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (ii), dated the 21% October ,2014, added the metro alignment of Nagpur Metro Rail Project
in the Schedule of the Metro Railways (Construction of Works) Act, 1978 (33 of 1978) hereinafter referred to as the
said Act);

And whereas the Central Government in the Ministry of Housing and Urban Affairs by a notification vide
number S.0. 3915(E), dated the 29" August, 2023, published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii), dated the 5" September, 2023, added the metro alignment of Nagpur Metro Rail Project Phase-II in the
Schedule of the said Act;

And whereas the Central Government is of the opinion that further alteration is necessary for the construction
and maintenance of the Metro Railways to which this alignment relates.

Now, therefore, in exercise of the powers conferred by clause (b) of sub-section (1) of section 32 of the said
Act, the Central Government hereby makes the amendments in the notifications specified in column (2) of the table
below, to the extent specified in the entries in column (3) of the said table, namely: —

TABLE
Sr. No. Notification number and Date Amendments
a) (2) 3)
1. Notification number S.0. 2731(E), dated the | In the said notification, —

20" October, 2014. for the words "Vasudev Nagar", the words
"Madhav Netralaya, Vasudev Nagar" shall be
substituted.

2. Notification number S.0. 3915(E), dated the | In the said notification, —

29" August, 2023. for the words "Metro City", the words
"National Cancer Institute Metro Station”
shall be substituted.

[F. No. K-14011/13/2023-MRTS-II]
JAIDEEP, Officer on Special Duty (UT).

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. sarvesuxuma sz

SRIVASTAVA




		2025-05-09T21:36:36+0530
	SARVESH KUMAR SRIVASTAVA




